
r 

that he had recorde 
'Is ate of birh as 2 3.3.1963, The applicant has stated 

that he was, getting Rs.5O/ as monthly allance for 

a volunteer 	wQrk in the Health Department, the sarre 
should not stand On his way for appointment to the post of 
EDBPM, Laheji, 

9. 	As there is sQie controv-ey with regard to date 

of birth of the applicant3  as well as his appointnnt 

in the Health Department on volunteer basis and acme 

gaps are noticed, it is necessary that the matter is loolced 

into at higher level and approprjte order passed after 
done 

9ctfinding enquiryin the matter as well as after 

giving the applicant an Opportunity of personal hearing. 
Theref Ore, it is directed that respondent no.3( Pomaster 

Gener. Northern Region, 1zaffarpur) should rexamj ne 

the matter in the light of Our aforesaid observations 

and then pass appropriate reasoned order in accordance with 

law within a period of three months from the date of receipt 

of a copy of this order. The matter is accordingly 

dispcsed of with no order as to the costs. 

(L.R. K.Prasad) 
Member(RI  
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(. Nary) 
V ice-Ch airman 

Ma ht 0 


